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Rl:pORT ON woRkING OF DEpSlT INSUR-
ANCE AND CREDIT GUARAN'l'EE CORPO-
RATION BOMBAY FOR 1980 AND NA-
nONAL D£VELOpMENT BONDs (AMD'l') 

RULES, 1981. 

THE DEPUTY MINISTER IN THE 
MINISTRY OF FINANCE (SHRI 
MAGANBHAI BAROT): (1) 1 beg to 
relay. on the Tahle a copy of 4he Hc-
port (Hindi and English versions) en 
the working of the Deposit n a~ lcl  
and Credit Guarantee Corporation, 
Bombay, for the year ended the ~t 
December, 1900, along with th~ AudI-
ted Accounts under sub-sectIon (2) 
of set tion 32 'Of the Deposit Insurance 
and Credit Guarantee CorporatJOll 
Act, 1961. lPla('ed in Library. Sec 
No. LT-24111811 

2 I beg to l~ y on the Table a copy 
of the National Development Bond;; 

e ~ ent  Rules, 1981,. in~l 
and E.lghc;h versions) publIshed In 
No1.ifi(,:ltion No. G.S.R 371 (E) in 
Gazette of India at~  the 29th May, 
1981, under sub-section (3) of section 
12 of the Government Saving Certifi-
cates AC't, 1959. rPIJced in Library. 
See No. LT-2704/81] 

MESSAGE FROM RAJYA SABHA 

SECRETARY: Sir, I have to re-
port the following message received 
from the Secretary-General of Rajya 
Sabha:-

"In accordance with the provi-
sions of rule 127 of the Rules of 
Procedure and Conduct of Business 
in the RajYa Sa bha, I am directed 
to inform the Lok Sabha that the 
Rajya Babha at its sitting held on 
the 26th Auiw;t, 1981, agreed with-
out any amendment to the Export-
ImPOrt Bank of India Bill, 1981, 
which was passE'd by the Lok Sabha 
at its sitting held on the 18th 
Aurust, 1981!' 

12.23 hrs. 
PUBLIC ACCOUNTS COMMITTEE' 

FIFTY-SEVENTH AND THIRTY-FIFTH 
REPORTS 

SHRI SATISH AGARWAL (Jai .. 
pur): I beg to present the following 
Reports (Hindi and English versions) 
of the Public Accounts Committee: 

(1) Fifty-seventh Report on Ex-
cesses over Voted Gl'ants and Char-
ged Appropriations disclosed on the 
AppropriatIon Accounts (Civil), 
(Defence Services), (Posts & Tele-
graphs) and (Railways) for the 
year 1979-80. 

(2) Thirty-fifth Report On action 
takt..!l1 by Government On the re-
commendations contained in their 
119th Report (Sixth Lok Sabha) on 
Defence ServlcC's. 

JOINT COMMITTEE OU OFFICES 
OF PROFIT 

FIRST REPORT 

SHRI GULSHER AHMED (Satna): 
I beg to present the First Report 
(HInuI and EnglIsh vC'rsi0ns) of the 
Joint Committee on Offices of Profit. 

12.24 brs. 
Re: CHRNGE OF RELIGION BY 

SOME HARlJANS 
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-The Report was previously laid on the Table on the 24th April, 1981. 
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»lL SPBAXlIft: 1(0 adjeurall'Gi 
motion can be discussed. It is illogical, 
irrelevant. You have to come to me. 
We have to find out a way, 
anq- ~ '1W ~ fIR m-~ , 

~  HA,EUKESH BAHADUR: 
(Gorakhpur): I gave a notice for 
adjournment motion about the remo-
val of the Director of the Nationa! 
Dairy Research Institute. . . 

(Interruptions) 
MR. SPEAKER: I have disallowed 

that. There is nO point of order. Shri 
Hannan Mollah. Not allowed. Noth-
ing doing. This is not a matter for 
adjournment motion. This is an ad-
ministrative matter. Is this important 
for this House? Shri Hannan Mollah. 

(Interruptions) 

MR. SPEAKER: These administra-
tive matters cannot be discussed here 
unuer an adjournment motion. What 
arp you trying to do to this HOllse? 
Shri Hannan Mollah. 

1229 hrs. 

[MR. DEPUTy-SPEAKER in the Chair J 
CALLING ATTENTION TO MATTER 
OF URGENT PUBLIC IMPORTANCE 

REPORTED INADEQUATE ALLOCATION AND 
SUPP'LY OF STEEL AND PIG IRON TO 
SMALL SCALE INDUSTRIES OF WF..sT 

BENGAL 

SHRI HANNAN MOLLAH (U]u-
bcria): I call the attention of the 
Minister of Industry to the following 
matter of urgent public importance 
and request that he may make a 
statement there')n: 

"Reported inadequate allocation 
and supply of steel and pig iron to 
the small scale industries of West 
Bengal}E'ading to dwindling of pro-
duction and large scale closure of 
many units." 

THE MINISTER' OF STATE IN THE 
MINISTRY OF INDUSTRY (SHRI 
CHARANJIT CHANANA): As Me!P-
bers are awate, there is a general 

scale IndustTie. <CA) 

SMRaae ill aertatp. ca~ .. lion 
an4 .t.,l in th, t ll~ .. o~
Dl8A* a~ t u.s. balta \0 8Aiure 
tluJ.t adequate aUQcatiQn an.d ~l  of 
steel and pig iron is made to SIllaU 
scale industries in all States. 

As far as allocation of steel to 
small industries tlarougb the State 
Small Industries CQrporation in West 
Bengal is concerned, the position has 
been improving steadily over the last 
few years. Against 20378 tonnes aJ-
located in 1978-79, 32136 tonnes W'.'re 
allocated in 1979-80. This was further 
increased to 36400 tonne! in 1980-81. 
In the currE'nt year the allocation bas 
been further stepped up to 39200 
tonnes Thus allocations to West Ben-
gal ~all ScaJe Industries Corpora-
tion have neady doubled in the last 
4 years. 

r.1he proJected demand for iron & 
stepl items Lyall Small n ~t ie  

Corporations in thE' co'..tntry \1';(1" ap-
proximately 1.2 mIllion tonne, in 
1979-80 As against this, alloultlon 
for all Corporations in ] 979-80 was 
only 5.26 lakh tonnes and ac1ual !o.up· 
pJies were 4.51 lakh tonne-so Thus as 
against projected demand, on an 
average, suppliec; to all Small Inrius-
tries Corporations were to the ext(\nt 
of 43.'j per cent. Allocation to Small 
Industrier:, Corporation, West B(>Jlgal 
against demand have fared hetif'l" The 
projected demand of State Small tn-
dustries Corporation West Bengal was 
45000 tonncs for 1979-80 against which 
allocation was over 32000 tonnes, re-
presenting n little over 70 per ('ent. 

It is however notic~  that some 
State Small Industries Corporations 
have been able to lift a greater per-
centage of their aUocations than West 
Bengal. For instance in 1980-81, Kat-
nataka was able to lift 27250 tonnes 
out of an allocation of 29,000 tonnes; 
Kerala was able to lift 26964 tonnlS 
against an allocation of 27925 tonnes; 
and Tamil Nadu was able to lift 
28285 tonne. out of an aUoeation of 
29035 tOll!lles. In the case of west 


